. INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl | Appeal Number Aismt' Assessee Name _ Remarks
7 ear \ .
1 |ITA 954/AHD/2016 2011-12 [[A] AMBALAL SARABHAI ENTERPRISES {TD. (RCM)
2 1059/AHD/2025 2017-18 |[[A] JITENDRABHAI KACHARABHAI THAKOR
| TA . ' -
3 1366/AHD/2025 2017-18 D] BHARAT LAKHAJI NANDWANA (E-FILING)-
' ITA '
4 1716/AHD/2025 2017-18 |[[D] SUKHDEV M PRAJAPATI HUF (E-—FILING)
ITA y '
5 2033/AHD/2025 NA [A] SANSKRUT.[ EDUCATION TRUST
ITA :
6 2041/AHD/2025 2011-12 [A] PANKAJ KANTIBHAI PATEL
ITA = |
7 2066/AHD/2025 2014-15 [A] LALITKUMAR GOKALDAS DANTANI
) ITA ' _ : : ) ' .
8 2076/AHD;/2025 NA [A] DASTUR KAYOJI MIRZA MEMORIAL FUND (E-FILING)
g ITA 2019-20 [A] KAIDVANA MUVADA P DUDH UTPADAK SAHKARI MANDALT
2325/AHD/2025 - LIMITED : o
CITA A ' FE_ET
10 2347/AHD/2025 NA [A] SHRI AMBIKA SEVA TRUST (E FILING)
| TTA -
11 2466/AHD/2025 2024-25 |[A] SWARNIMTOUCH SOLUTIONS PRIVATE LIMITED
, ITA i ' _
12 2471/AHD/2025 2018-19 |[[A] PRAKASHKUMAR AMRATII THAKOR
13 ITA_ 7/AHD/2026 - 2017-18 |[A] KAUSHAL HAZARILAL AGRAWAL
14 | ITA 16/AHD/2026 | 2012-13 | [A] BABUBHAL RAMANBHAT PATEL
' ]:5 ITA 25/AHD/2026 V 2019-20 [[A] VIKAS CHANDRAKANTBHAI SHAH
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD; CR02

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 ITA 2013-14 | [A] SHRI AJAY MAYOR
1607/AHD/2019

2 | ITA 78/AHD/2023 | 2014-15 |([A]S. B. PATEL INFRASTRUCTURE PRIVATE LIMITED

3 |TTA78/AHD/2023 | 2015-16 {[A]S. B. PATEL INFRASTRUCTURE PRIVATE LIMITED

4 |ITA 305/AHD/2025 NA [A] SHRI SWAMINARAYAN GADI TRUST-VADTAL (SVG)

5 [ITA 497/AHD/2025( 2017-18 |[A] M. PRATAPRAY PRINTS PRIVATE LIMITED

6 |ITA 868/AHD/2025| 2015-16 |[A] SCARLET TRADELINK PRIVATE LIMITED

7 |ITA 869/AHD/2025) 2016-17 |[A] SCARLET TRADELINK PRIVATE LIMITED

ITA _
8 | 1661/AHD/2025 NA * | [A] NAGRI EYE RESEARCH FOUNDATION
ITA
9 | 1939/AHD/2025 | 2016717 |[A] KANUBHAI AMBALAL PATEL
. ITA
10| 1 g70/AHD/2025 | 2018-19 | [A] VINEET ARYA
ITA
Y11 2317/AHD/2025 NA  |[A] NAGRI EYE RESEARCH FOUNDATION
ITA
12} 530/AHD/2025 | 20923-24 | [A] NEPTUNE INFRA-BULLD LLP (E-FILING)
ITA
13 | 575/AHD/2025 | 2010-11 | [A] JANAKSINH JAYVANTSINH SARVAIYA (E-FILING)
ITA
141 25g1/aHD/2025 | 2022-23 | [A] RAJESH PANANALAL SHAH
ITA
15 5sg7/amD/2025 | 2016-17 | [D] LR, FABRICS PRIVATE LIMITED (E-FILING)
ITA
16 2588/AHD/2025 | 2017-18 |[D] LR. FABRICS PRIVATE LIMITED (E-FILING)
17 TTA 2024-25 | [A] SHRI BAYAD STAND VAISHNAV PUSHTIY MARGIY SHREE
2603/AHD/2025 VALLABH SEVA TRUST (E-FILING)
ITA
18 | 2609/aHD/2025 | 202223 |[A] AJITBHAT BHIMABHAT BHARWAD ,, .
or A
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 11

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

IN COURT ROOM 2

-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number A$:':rt' Assessee Name Remarks
1 |ITA 524/AHD/2025| 201314 | [A] KADAMBARI PIYUSHBHAI VORA
2 |ITA 657/AHD/2025| 2014-15 | [D] AASH SATISH JOSHI (E-FILING)
3 | CO 68/AHD/2025 | 2014-15 | [A] AASH SATISH JOSHI
4 [ITA 658/AHD/2025| 2015-16 | [D] AASH SATISH JOSHI (E-FILING)
5 | CO 69/AHD/2025 | 2015-16 | [A] AASH SATISH JOSHI
6 [ITA 972/AHD/2025| 2018-19 |[D] HARSHA RAJESHBHAI JHAVER]
7| 1100 /AIE‘E‘) /2025 | 2018-19 | [A] SHRENIK LIMITED
8 | Loazarn/2025 | 201920 | [A ANKUR KIRITKUMAR MEHTA
9 | 1777 AL /2025 | 2022-23 |[A] QMIN INDUSTRIES LIMITED
10 1003 /;BI\E?) /2025 | 2015-16 | [A] HOMERICK BUILD PVT, LTD,
11 2:435 / ;‘Hrg /2025 | 2018-19 | [A] AR WIND GREEN ENERGY LIMITED
12| e /iﬁ[‘) /2025 | 2017-18 | [A] DIGISHKUMAR PURSHOTTAMDAS PATEL
13| L4r /g'; 12025 2017-18 | (A] UNIQUE MERCANTILE INDIA LIMITED (E-FILING)
14| e /;E’B 2025 | NA | [A] KSHATRIYA VIKAS PARTSAD GUIARAT (E-FILING)
15 | a1, e /2025 | 2016-17 | [A] MAVJIBHAI DEVRAJBHAT KOSHIYA
16 [ITA45/AHD/2026 |  NA | [A] SHRI DASHA PALIVAL BRAHMAN GYATI TRUST
17 |ITA 46/AHD/2026 |  NA  |[A] SHRI DASHA PALIVAL BRAHMAN GYATI TRUST
18 | ITA 61/AHD/2026 | 2023-24 |[A] RBZ JEWELLERS LIMITED
19 | ITA 71/AHD/2026 | 2012-13 | [A] KEYUR HIMMATBHAI KHENI
20 |ITA 228/AHD/2026]  NA | [A] ROONGTA WELFARE FOUNDATION (E-FILING)
21 |ITA 273/AHD/2026| 2016-17 |[A] SHREE VAIDEHI IMPEX PVT, LTD.
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl | Appeal Number A‘s,:':rt' Assessee Name Remarks
1 [ITA 220/AHD/2022| 2017-18 | [A] UTTAR GUIARAT VI) COMPANY LTD.
2 |ITA 754/AHD/2025 2018-19 | [A] SAVVY INFRASTRUCTURE PRIVATE LIMITED
cll Y s /2025 | 201213 | [D] SHARADCHANDRA RAMANLAL BHATT
4| 2045 s /2025 | 201213 | [A] SHARADCHANDRA RAMANLAL BHATT
5 | 2010 N /2025 | 2009-10 | [A] SOMA TEXTILES & INDUSTRIES LTD.
6| s01y s /2025 | 2010-11 | [A] SOMA TEXTILES & INDUSTRIES LTD.
7| 3108 A 1205 | 201718 | [A] .FIR.OJ SABBIRMOHMMAD MORAVALA
8 | 5104 A 12025 | NA | [A] SHRI VASO BAJKHEDAWAL MANDAL
9 | 500 /;’?) /2005 | 2023-24 | [D] KHUSHI ADVERTISING IDEAS PRIVATE LIMITED (E-FILING)
0 TTA 2018-19 | D] ACHARYA SHRI VIJAY SURENDRA SURTSHWARIL JAIN TATWA
2334/AHD/2025 GYAN SHALA
1 ey A /2025 | 2019-20 | [D] S K Z DEVELOPERS LLP (E-FILING)
12| oo / e /2025 | 2020-21 |[D] S K Z DEVELOPERS LLP (E-FILING)
13| 536 s /2025 | 2023-24 |[D]S K Z DEVELOPERS LLP (E-FILING)
14| oo /,9{36 /2025 | 2019-20 [[A]'S K Z DEVELOPERS LLP
15 | 50 e /2025 | 202021 |[A]'S K Z DEVELOPERS LLP
16 | 5640, A /2025 | 2023-24 |[A]S K Z DEVELOPERS LLP
17| 5565/ A /2025 | 2017-18 | [A] RAMESHBHAT BHIKHABHAT BAJANIYA (E-FILING)

%_Z/‘Hoizhﬁ Qéi 51?
SS ISTANT REGISTRAR

!NCC}ME m, SAS?E’?HH ggr‘}—l—]‘:’?

Cirﬁin

\

NAL




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS,

FOR 10-MARCH-2026 (TUESDAY)

BEFORE DR BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

: PART HEARD MA'ITERS .
Srl|  Appeal Number AY.  |Assessee : Bench|Remarks

ITA [1582|AHD2024| 2019-20 |[A] DHAVAL PATEL
ITA |1647|AHD|2024| 2019-20 |[D] DHAVAL PATEL

[T(SS)A| 63 |AHD|2024| 2018-19 J[A] DHAVAL PATEL

IT(SS)A| 77 |AHD|2024| 2018-19 |[D] DHAVAL PATEL

ITA [1302/AHD[2024| 2012-13 [[D] BABULAL MISRIMAL SANGHAVI
ITA |1303|AHD|2024| 2013-14 |[D] BABULAL MISRIMAL SANGHAVI
ITA - |1304|AHD|2024|-2014-15 |[D] BABULAL MISRIMAL SANGHAVI
TTA [1305|AHD|2024] 2015-16 |[D] BABULAL MISRIMAL SANGHAVI
ITA |1306|AHD|2024| 2016-17 |[D] BABULAL MISRIMAL SANGHAVI
ITA |1307|AHD|2024| 2017-18 |[D] BABULAL MISRIMAL SANGHAVI

|elo|v|olun|alww]=

=
o

ITA |1305|AHD[2024| 2015-16 |[D] BABULAL MISRIMAL SANGHAVI

9| ITA |1306|AHD[2024| 2016-17 [D] BABULAL MISRIMAL SANGHAVI
(10| ITA [1307|AHD|2024{ 2017-18 |[D] BABULAL MISRIMAL SANGHAVI
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS

FOR 11- MARCH-2026 (WEDNESDAY[ AT 2.30 PM

BEFORE SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER
- AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER -

‘ . _ PART HREARD MATTERS
Srl Appeal Number A.Y. [Assessee- ' Bench Remarks
' 2016- |[D] A. SHRIDHAR CONSTRUCTIONS PRIVATE
1 |IT(SS)Al 64 |AHD[2024) 2016 |[DT A SF A
T 2016- |[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE |
2| o |33 AHD[2024f 2515 A1 A SF A
e 24| 2017~ |[D] A. SHRIDHAR CONSTRUCTIONS PRIVATE
3 |IT(SS)A 65 farp|2024) 37 101 £ SHRIDH A
T 2017- |[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE R
417 co | 34[aHp(2024( 27 |1A] A SHRIL A
. 2018- |[D] A. SHRIDHAR CONSTRUCTIONS PRIVATE
5 [[T(SS)A 66 |AHD 2024| 215" D] 2. SHRIDHA A
. . | | 2018- [[A] A. SHRIDHAR CONSTRUCTIONS PRIVATE -
6| o |35 |arpla0ae| %G (1rTED A
2018- '
7 [TT(s$)A| 70 |aHD|2024| 2918 (1] 55 REALTY A
, 2020- . _
8 |TT(SS)A104/AHD(2024| 200" |[A] 55 REALTY A
' | iiamboan 4] 2020- | -
9 [TT(SS)A|155{AHD[2024( *3°0" |[D] 55 REALITY A
10 |TT(SS)A| 71 [AHD|2024| 274+ ([D] SHARVIL AJAYKUMAR SHRIDHAR A
11| €O |43 aHD|2024| *7+ [[A] SHARVIL AJAYKUMAR SHRIDHAR A
144 : 2017- |, :
12(TT(SS)A| 72 |AHD(2024| 717" |[A] A SHRIDHAR INFRACON LLP A
13| CO |44 aHD[2024) 201 I[A] A SHRIDHAR INFRACON LLP A
14 ITT(SS)A| 73 [AHD[2024 3"119)8' [A] A SHRIDHAR INFRACON LLP A
15 |IT(SS)A| 100|AHD|2024 205 |01 A SHRIDHAR INFRACON LLP A
16 [IT(5S)A|101{AHD[2024| 235 [D] A SHRIDHAR INFRACON LLP A
2020- |, '
17 |IT(SS)A[105 |AHD|2024{ 222" |[A] A SHRIDHAR INFRACON LLP A
18 |IT(SS)A|156|AHD[2024| °220° |[D] A SHRIDHAR INFRACON LLP -
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'INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

- CAUSE LIST OF B BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDXICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Srl | Appeal Number A$:':: ) Assessee Name Remarks
1 56651(:3}?019 2013-14 | [A] M/S. PUSHKAR CORPORATION
) 24/?,5555/)2’;20 2013-14 | [D] M/S. PUSHKAR CC).RPO-RATIOI\I‘
31 ya /ﬂg/zow | 2013-14 | [A] YOGENDRA AMBALAL SARKAR
4 | ITA14/AHD/2020 | 2013-14 |[D) SHRT YOGENDRA AMBALAL SARKAR
5 {[TA946/AHD/2019| 2013-14 |[A] PATIDAR EXPORT PVT. LTD. (HCM)
6 [ITA389/AHD/2024| 2012-13 |[D] SPAN DIVERGENT LIMITED
7 |ITA390/AHD/2024| 2013-14 |[D] SPAN DIVERGENT LIMITED
8| 1310, A{Eﬁkzozkf 2020-21 | [A] CRYSTAL QUINONE PRIVATE LIMITED
9 | 136 /igg/zozz;" 2015-16 .| [A] VIBHUTI KRUNAL PATEL '
10 [ITA 644/AHD/2025| 2017-18" | [A] LIVERPOOL FASHIONS LIMITED
Y ;i;g/zozs 2010-11 | [D] LINDE ENGINEERING INDIA PVT LTD
12 [ CO93/AHD/2025 | 2010-11 | [A] LINDE ENGINEERING INDIA PVT LTD
13] s /iTH‘E‘)sz 2016-17 | [A] PROLIFE INDUSTRIES LTD.
114 | 506 /A{L?)/zo—zs 2018-19 | [A] PROLIFE INDUSTRIES LTD,
' 15 " );Eﬁr:\)/zozs' 2017-18 | [A] SANSKRUT TRADECOM PRIVATE 'LIM‘IT-ED.
|16 Sa31 /;I\L?)/zoﬁ 2017-18 | [A] CHINMAY YOGESHKUMAR AGRAWAL, HUF
17| 5437/ s 12095 | 2017-18 | [A] KANIKA SILVER PRIVATE LIMITED
18| saay, A 2035 | 201617 |[A] CHINTANKUMAR BABULAL PUROHIT |
19| 5457/ ;I{gfzozs 2021-22 | [A] HASAMBHAT AHMADBHAI ADHIYA
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-~ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

- IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

_ i.SrI Appeal Numbejf A\S,Z':rt' Assessee Name Remarks

S 402(53}?021 2012-13 | [A] GOPALBHAI MAVJIBHAL PATEL
2| . 45%4583?021 2012-13 | [D] GOPALBHAL MAVIIBHAI PATEL

3 [ITA983/AHD/2023| 2017-18 | [A] AJB AGRO PRODUCTS PRIVATE LIMITED

ER P /;;g 12024 | 201819 | [A] ALEMBIC PHARMACEUTICALS LIMITED

5 | Lesoy i /2024 | 2020-21 | [A] ALEMBIC PHARMACEUTICALS LIMITED

P 6747 ;m) 12024 | 201819 |[D] ALEMBIC PHARMACEUTICALS LIMITED
7 1675 /AIL%/zoz 4 | 202021 | [D] ALEMBIC PHARMACEUTICALS LIMITED

"':s . /2!3?)5/)2%25 | 201213 |[A] VISHAL SURESHKUMAR VASNANT
9 | 1604/ e 12005 | 201516 | [A] PRAGNESH RAMESHBHAI PANDYA

10 1_5 y i 12025 | 2019-20 | [A] BHAVIN BHARATKUMAR SANéHAvI

|11 1.350 y ,e{;g/zozs 201516 |[A] NILAMBER BELLISSIMO MEMBERS ASSOCIATION -
12 1551 p i 2025 201617 | [A] NILAMBER BELLISSIMO MEMBERS ASSOCIATION

13 2575 y i 12025 | 201718 [[D] P MANEKLAL SONI AND CO.

14 2'38 " AIH"E‘) 12025 | 201415 | [A] SHYAMSINGH RANSINGH TOMAR

15 2393 y A 12025 | 2017-18 |[A] VS ENGINEERS

16 | 400, jﬂ% 12025 | 2017-18 | [A] M/S. BHAVANT PETROLEUM

17 - /ﬂ; 12025 | 202223 | [A] ABHIK ADVERTISING PRIVATE LIMITED

18 | Lsz6/ s 12025 2016-17 [A] SETU INFRACON

19 2582'/ ;L’E 2075 | NA | A1 JAMEAH AHMEDIYAH ULOOMUL QURAN

' RE"W.%‘
SSISTANT REGIQTDAR
AVTHY gkftant ! Registrar

EJ\‘COME mx ABP
et touly ElLiggimar2026

g ni l!nf U R ALY



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD - -

CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY)

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

BEFORE HON' BLE DR BRR KUMAR VICE PRESIDENT
AND HON BLE TR SENTHIL KUMAR JUDICIAL MEMBER

IN COURT ROOM 1.

érl Appeal Number A;:':rt Assessee Name Remarks

i {ITA 416/AHD/2017 . [A] SANT SHRI ASHARAMII ASHRAM
2 |ITA236/AHD/2018|  NA. | [A] SANT SHRI ASHARAMIT ASHRAM
3 s /%"5)5/)2%19 200910 | [A] SANT SHRI ASHARAMJL ASHRAM
4| 4 /iré%s/)zg 1o | 2010-11 | [A] SANT SHRI ASHARAMII ASHRAM
s o /I/Ir(us:)s/)z’?ng | :201’1-12' [A] SANT SHRI ASHARAMJI ASHRAM
6| 59)%5[35/)2%19 2009-10 | [D] SANT SHRI ASHARAMII ASHRAM
T /I/;rfgsos})zglg 2010-11 | [D] SANT SHRI ASHARAMII Aé}_-iRAM
5 61/%%5/)2% o | 2o [pj SANT SHRI ASHARAMIT ASHRAM
9 252%453/)5019 2012-13 | [A] SANT SHRI ASHARAMII ASHRAM
0] 26;}%};‘019 2013-14 | [A] SANT SHRI ASHARANII ASHRAM
11| 5 TTSSIA 1415 | [A] SANT SHRI ASHARAMII ASHRAM
11 976/aHD/2019 A

12 277};ﬁ§}§019 2015-16 | [A] SANT SHRI ASHARAMII ASHRAM
3] 29;;(:[?}?019 2012-13 | [D] SANT SHRI ASHARAM ASHRAM
14| o 4};%/)'3‘01 o | 2014-15 |[D] SANT SHRI ASHARAM ASHRAM

15 295}1\(5;}?0 Jg | 2015-16 | [D] SANT SHRI ASHARAM ASHRAM
16 IT(SS)A 2013-14 | [D] SANT SHRI ASHARAM ASHRAM

© | 299/AHD/2019 : |

17 5461/I\S§3§019 2009-10 | [D] SANT SHRI ASHARAMIT ASHRAM
18| 1677 S 2019 | 2013-14 | [A] SANT SHRI ASHARAMIT ASHRAM
19| e s /2010 | 201415 | [A] SANT SHRI ASHARAMII ASHRAM
20| 670 AIE‘) /2019 | 201617 | [A] SANT SHRT ASHARAMII ASHRAM
21| L se/Atinya019 | 2007-08 | [A] SANT SHRI ASHARAMII ASHRAM -
22 - A 12019 | 2009-10 [A] SANT SHRI ASHARAMIT ASHRAM




CAUSE LIST OF B BENCH FOR 11-—MARCH-2026'(WEDNESDAY.),‘

BEFO_RE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

 CISCO WEBEX MEETING NUMBER 2644 614 9864 PASSWORD CRO1

Srl Appeal Number A$221rt Assassee Name - Remarks
' ITA _ U _ :
23| 1778/aHDf2010 | 2010-11 | [A] SANT SHRI ASHARAMIL ASHRAM
24 |TTA 824/AHD/2023| '2018-19 | [A] SANT SHRI ASHARAMJT ASHRAM
25 [ITA 825/AHD/2023| 2019-20 |[A] SANT SHRI ASHARAMII ASHRAM
2 THSSA 2010-11 | [A] SANT SHRI ASHARAMII THAUMAL HARPALANI
48/AHD/2019 _ | ]
27 FTSS)A 2011-12 | [A] SANT SHRI ASHARAMIT THAUMAL HARPALANI
49/AHD/2019 : ‘ THAU! ,
28 | . LHEA 2012-13" | [A] SANT SHRI ASHARAMII THAUMAL HARPALANT
= | 257/AHD/2019 ‘
29 ITESA | 501314 [A] SANT SHRI ASHARAMJL THAUMAL HARPALANI .
258/AHD/2019 ; \ ARAM,
30| LTOSA 2014-15 | [A] SANT SHRI ASHARAMIT THAUMAL HARPALANT
259/AHD/2019 _
31| sermaamngg | 201516 [A] SANT SHRI ASHARAMII THAUMAL HARPALANI |
| 260/AHD/2019 ‘
| 32 |ITA 334/AHD/2019| 2008-09 |[A} SANT SHRT ASHARAMII THAUMAL HARPALANT
' IT(SS)A ]
33| 303/a0Dj2019 | 2012713 |[D] ASHARAM T HARPALANT
IT(SS)A A .
[34] 300/anDj2010 | 201314 | [D] ASHARAM T HARPALANI
IT(SS)A e | , . ‘
35| 3o5/anDp019 | 2014-15 | [D] ASHARAM T HARPALANI
- IT(SS)A | ,
36 306/AHD/2019 | 2015716 | [D] ASHARAM T HARPALANI
IT(SS)A ] - —
371 sojamp/a019 | 2009-10 | [A] MAHILA UTTHAN TRUST
- IT(SS)A ] | _
381 1oyanDr01e | 2010-11 | D] MAHILA UTTHAN TRUST
IT(SS)A ] _
39| 174anp/o019 | 2011712 | [D] MAHILA UTTHAN TRUST
| IT(SS)A ] , - |
0| eyanD/010 | 201213 [A]. MAHILA UTTHAN TRUST
| IT(SS)A ) ;
41| gs/alD/010 | 2014-15 |[D] MAHILA UTTHAN TRUST
: IT(SS)A ] _
42| 2g5/AHDf2019 | 2013-14 | [A] MAHILA UTTHAN TRUST
IT(SS)A ] -
431 297abD/2019 | 201415 | [A] MAHILA UTTHAN TRUST
4l IT(SS)A o _
| Joyaripaotg | 201516 | [A] MAHILA UTTHAN TRUST
‘ " IT(SS)A ] _
451 300/anD/2019 | 2012713 | [D] MAHILA UTTHAN TRUST
: IT(SS)A ]
46| 30yAHD/2019 | 2013-14 | ID] MAHILA UTTHAN TRUST




CAUSE LIST OF B BENCH FOR 11- MARCH 2026 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER; 2644 614 9864 PASSWORD CR01

- |53

Stl Appeal Number Af,i?: - Assessee Name : Remarks
47 3055_15;}9019 |2015-16 | [D] MAHILA UTTHAN TRUST
48 1750, ;;’:; /26_19 2011-12 | [A] MAHILA UTTHAN TRUST
9| 171, ;;’g /2019 | 201213 | [A] MAHILA UTTHAN TRUST
50| 476 /;m) /26 . 9' 2014-15 | [A] MAHILA UTTHAN TRUST
51 137.1/;&3}?019 2010-11 | [A] MAHILA UTTHAN TRUST
52 13;;%55/)9019 2011-12 | [A] MAHILA UTTHAN TRUST
379};;531)2"\019 2012-13 | [A] AJAY SATISHBHAL SHARMA
54 380§;f§/)§019 '20_13-14' [A] AJAY VISATISH_BI-_IAI SHARMA
55 381%4531)3019 | 2014-15 | [A] AJAY SATISHBHAT SHARMA
56 38;;%/);\0 (g | 201213 |[D] SHRI AJAY SATISHBHAI SHARMA
57 | 3 4%{539019 2013-14 | [D] SHRL AJAY SATISHBHAL SHARMA
58 | . TSR 1 5014-15 | [D] SHRI AJAY SATISHBHAI SHARMA
385/AHD/2019 | |
59 | 1oaay e /20'19'_ 2015-16 - [A] AJAY SATISHBHAT SHARMA
60 176}1%25‘0 1o | 201011 [[D]SHRI PRAHLADBHAT K. SEW/ANI
'6_1 177};&;3[5)}?019 2011-12 |[D] SHRI PRAHLADSHAI K. SEWANL
62 17'81/;%;?019 2012-13 | [D] SHRI PRAHLADBHAI K. SEWANI
63 ”1 4%5’3/)?019 | 2010-11 | [D] PRAHLAD K SEWANI-HUF
64 215%?;’}9019 2011-12 | [D] PRAHLAD K SEWANI-HUF
65 21;;&5;}?019 | 2012-13 | [D] PRAHLAD K SEWANI-HUF
| 66 21;;&53}?0 19 | 2013-14 |[D] PRAHLAD K SEWANI-HUF
67 286%%53}901 9' 2014-15 | [D] PRAHLADBHAI K SEWANI-HUF
68 287?;%53}?019 2015-16 | [D] PRAHLADBHAI K SEWANI-HUF
69 288};ﬁ§)§019 2016-17 | [D] PRAHLADBHAI K SEWANI-HUF




CAUSE LIST OF B BENCH FOR 11 MARCH 2026 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT

AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER' 2644 614 9864 PASSWORD: CROl

IN COURT ROOM 1

:S!’l Apﬁeal Number As:r:rt Assessee Name - Remarks
70 éw%ﬁgggmg 2013-14 | [D] SHRI PRAHLADBHAI K, SEWANI

|71 2902‘%53/)‘2\019 '2014_-15 [D] SHRI PRAHLADBHAI K. SEWANI
72 2951;\%/)?019 2015-16 | [D] SHRI PRAHLADBHAI K. SEWANI
73 292%&5[()5/)?019 | 2016-17 | [D] SHRI PRAHLADBHAI K. SEWANI
74 zszﬂfé}é\ms £2009-10 | [D] SHRI PRAHLADBHAT K. SEWANI
75 |CO 119/AHD/2019{ 2009-10 | [A] SHRI PRAHLADBHAI K. SEWANI
76 éssﬂf@?ms 2009-10 | [D] SHRI .S'UN.IL P SEWANI
.'7=7 178 /;Lg /2619 2008-09. ‘| [D] VRV INVESTMENT PVT, LTD. -
78 | CO21/AHD/2020 | 2008-09 | [A] VRV INVESTMENT PVT. LTD.
9|, 63%{53/)?019 2009-10 | [D] VRV INVESTMENT PVT, LTD.
80 |CO 182/AHD/2019] 2009-10 | [A] VRV INVESTMENT PVT. LTD, |
81 36451(:‘3?0_19- | 201'0-11: [D] VRV INVESTMENT PVT. LTD,
82 |CO 183/AHD/201| 2010-11 | [A] VRV INVESTMENT PVT. LD,

183 435};%/);‘019 2009-10 | [A] ULHAS-SECURITIES PVT. LTD.
84 4362%532’*019 2010-11 |[A] ULHAS SECURI_TIES PVT. LTD.
85 | ;}35}53}?019 2011-12 -| [A] ULHAS SECURITIES PVT. LTD,
86 438;;%5339019 201213 | [A] ULHAS SECURITIES PVT. (7D
87 43'9%355/)?019 2013-14 | [A] ULHAS SECURITIES PVT. LTD.
8| , 40};%}';019 | 201415 |[A] ULHAS SECURITIES PVT, LTD.
9|, 41};%/)%19 | 2015-16 | [A] ULHAS SECURITIES PVT. LTD.
2 4551/1%/);019 2012-13 | [D] M/S. ULHAS SECURITIES PVT, LTD
91 455%453/)3019 200910 | [D] M/S. ULHAS SECURITES PVT. (7D
92 45%(:3}90 jo | 201415 | [D] M/S. ULHAS SECURITIES PVT. LTD
03|  JTESA 1 501314 | [D] M/S. ULHAS SECURITIES PVT 17D

458/AHD/2019




CAUSE LIST OF B BENCH FOR 11- MARCH 2026 (WEDNESDAY)

CISCO WEBEX MEETING NUMBER 2644 614 9864 PASSWORD CR01

BEFORE HON'BLE DR, BRR KUMAR -VICE PRESIDENT
AND HON' BLE TR SENTHIL KUMAR JUDICIAL MEMBER

IN COURT ROOM 1

- 194

Srl Appeai Number A$2:1rt Assessee Namg N R_e'mar:ks .
| 459%.(53/)3019 2015-16 [ [D] M/S. ULHAS SECURITIES PVT. LTD

95 |TTA 607/AHD/2025. 2008-09 [A] GUIARAT CRICKET ASSOCIATION

% | 155/ i 12025 | 2009-10 | [A] GUIARAT CRICKET ASSOCIATION
197 1056 /;135/2025 2010-11 | [A] GUIARAT CRICKET ASSOCIATION

98 ‘10;57 /ﬁl‘m)/zozs 2011-12 | [A] GUIARAT CRICKET ASSOCIATION

99 1558 /;Eg j2025 | 201213 | [A] GUIARAT CRICKET ASSOCIATION

100 1;}85 ’ a 12025 | 2016-17 | [A] GUIARAT CRICKET ASSOCIATION

101 e ;ﬂé)zozs 2017-18 | [A] GUIARAT cRickET ASSOCIATION

102 4 4er jag/zozs $2021-22 |[A] GUIARAT CRICKET ASSOCIATION
1103 | yee A 2005 | 2022:23 [A] GUIARAT CRICKET ASSOCIATION

104 4 cog e 12025 2016-17 | [D] GUIARAT CRICKET ASSOCIATION

105 1'265 ’ o 2025 | 2012-13 | [A] HASMUKHBHAT RAMANBHAT PRAJAPATI

O
%{-

ASSISTANT REGISTRAR
Ai‘fis@?ntfkagrsﬁrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 12-MARCH-2026 (THURSDAY),

'BEFORE HON'BLE DR. BRR KUMAR VICE PRESIDENT
'AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

'IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER 2644 614 9864 PASSWORD: CROI

Assmt.
Year

1 Sr Appeal Number Assessee Name . : Remarks

1 |ITA420/AHD/2023| 2018-19 (D] FAIRDEAL SUPPLIERS LIMITED {RCM

T 1 -

2| Jaos/arin/2004 | 201819 (D] NILESH ToDI
s A 2018-19 |[D] NILESH TODI

> | 1809/AHD/2024
4 |ITA290/AHD/2025| 2013-14 | [D] VIKRAMSINH VAGHELA
5 [T(SS)A 2015-16 | [A] MOHAMMED SULEMAN ABBUL HAKIM KOTHI (RCHM)

30/AHD/2025 - ARCHY
6 TS| 2012-13 | [A] AXIOMATIC ITECH PRIVATE LIMITED
© | 113/8HD/2025 | - |

7 [ITA 976/AHD/2025 ©2018-19 . {[D] PINKIBEN RIDDHESHKUMAR BHANDARI (RCM)

-8 | ITA 73/AHD/20276 2016-2017 | [A] SAPNA SUDEEP BOHRA

S |rTa 299/AHD/2026 '2018—_19 [A] PRUTHVI SINGH SOLANKI

7 lb ITA 3OS/AHD/2026 2017-18 | [A] SIDDHARTHA BRONZE PRODUCTS PVT.LTD.

11 |ITA 313/AHD/2026{ 2020-21 {[A] SINDH CO. OP. CREIDT SOCIETY LIMITED

12 |ITA 325/AHD/2026| 2020-21 | [A] SANTKUMAR RAMKRIPAL SHRIVASTAVA

13 |ITA 326/AHD/2026 2021-22 [[A] SANTKUMAR RAMKRIPAL SHRIVASTAVA

14 [ITA 338/AHD/2026 12017-18 | [A] YOGENDRA BANSIDHAR BHATT

[D] KANAIYALAL DALSUKHBHAI PATEL (REPRESENTED

1> [ TTA4B/AHD/2026 | 201213 |oo o LEGAL HEIR ARUNABEN K. PATEL)

16 | CO 12/AHD/2026 | 2012-13 [A] KANAIYALAL DALSUKHBHAI PATEL REPRESENTED THROUGH

LEGAL HEIR ARUNABEN K PATEL
/B\/V‘/'/L}“/
%l/«\

R S

ST, AN v F?t(‘ ibT?AR
ASSTS LA ‘Registrar]

RT3
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF MISCELLANEOUS APPLICATIONS
- FOR 10-MARCH-2026 (TUESDAY[

'BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER :
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
L o ‘ R ' TO.
Srl Appeal Number Assmt. Year |Assessee Ben;h Author|
1 [MA] 6 [aHD[ 2026 | 2018-19 [[A]MIPKS (3v) ' B AM

‘ (g \Q{_Ea"’ﬂ q¥ai°ﬁ!\
SSISTANT RE PESI 82AR
s S S

Lald A i ;

INCOME TAX APPELLATE TRIBUNAL AHMEDABAD

- CAUSE LIST OF CLARIFICATION MATTERS
FOR 11-MARCH-2026 (WED.NESDAY) '

BEFORE DR. BRR KUMAR, VICE PRESIDENT -
~AND MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CLARIFICATION MATTERS
Sr| Appeal Number Assmt. Year [Assessee *‘ ' ’ Bench |Remarks
1 ITAI 2560| AHD | 2025 | 2014-15  |[A] REKHABEN BHARATBHAI BAGADIA B




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'’BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Assmt,

Assessee Name Remarks
Year -

Sr

‘Appeal Number-

L 1713 /ﬂ) /2025 | 201718 | [D] CHINTAN KANAIYALAL SHAH
2 | sy i 1025 | 202021 [A] ANURAG CHEMICALS

cll I s /2025 | 202021 | [A] ANURAG CHEMICALS

4| 254 ;AD /2025 | 201314 | [A] PG FOILS LIMITED

5 |ITA 330/AHD/2026| 2015-16 [A] VIJAY TARACHAND SHAH

& |ITA 351/AHD/2026| 2016-17 |[A] BHAGYA GOLD LIMITED

7 {ITA 362/AHD/2026] 2023-24 |[A] HIND PROVISION STORES

8 |ITA 368/AHD/2026] N.A. [A] KARMBHUMI DEVELOPMENT CHARITABLE TRUST AMRELI

9 (ITA 373/AHD/2026| N.A. [A] MADHAV KELAVNI TRUST

10 |ITA 377/AHD/2026( 2018-19 |[A] SANDIP CHHAGANLAL AMBALIA

11 |ITA 378/AHD/2026| 2023-24 |[D] MUSTUFAMIYAN HUSSENMIYAN SHAIKH

12 |ITA 384/AHD/2026] 2020-21 |[A] CHEBA AMRUTA PARAG

13 |ITA 390/AHD/2026] 2018-19 | [A] CHANDRAKANT KANTILAL PATEL, HUF

14 |ITA 395/AHD/2026| 2021-22 [[D] MOHAMMADANAS FARIDMIYAN SHAIKH

15 |ITA 405/AHD/2026( 2019-20 [[D] DHAVAL ENGITECH PRIVATE LIMITED

16 |ITA 409/AHD/2026] N.A. [A] SHRI ISHWARIYA GRAMYA VIKAS MANDAL

N
5
ﬂﬁﬂifﬁgé)?@ﬁﬁ'@"
T eri@GMar-2026]
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INCOME TAX APPELLATE TRIBU NAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON’BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER; 2644 614 9864 PASSWORD: CR0O1

Srl | Appeal Number Ai::rt' Assessee Name - Remarks
1 |ITA 305/AHD/2019| 2015-16 |[A] KARSHANBHAI V PATEL-HUF |

2| | 50%?5}9021 2017-18 [ [A] SHRI SURESHBHAI U GADHECHA

3 190};(:3;021 2017-18 | [D] SHRI SURESHBHAI U GADHECHA

4 | ITA5/AHD/2021 | 2017-18 | [D] SHRI DHARMENDRABHAI JAYANTIBHAI PATEL

5 |ITA 99/AHD/2024| 2018-19 |[A] THE AHMEDABAD CO.OP.DEPARTMENT STORES LTD.

6 |ITA 100/AHD/2024| 202021 | [A] THE AHMEDABAD CO. OP, DEPARTMENT STORES LTD.

7 |ITA 893/AHD/2024] 2018-19 |[A] AGASTYA NUTRIFOOD INDUSTRIES LLP

8 |ITA 985/AHD/2024| 2018-19 |[A] NIDHI PETROCHEMICALS PVT. LTD.

9|  TIA | e o |[D]SHRIMAHENDRA CHUNILAL SANGHVI LEGAL HEIR OF LATE

1224/AHD/2024 CHUNILAL MISHRIMAL SANGHVI
0] es ;;rig/zm 20172018 | MAHENDRA SANGHVI LEGAL HEIR OF LATE CHUNILAL
M ITA . [0 0 5010 | A MAHENDRA SANGHVI LEGAL HEIR OF LATE CHUNILAL
1266/AHD/2024 SANGHVI ,

12 1269/}5;’;‘) /2024 | 2917-2018 | [A] JITENDRA BABULAL SANGHVI

13 1270/;;’;/202 4 |2018-2019 | [A] JTTENDRA BABULAL SANGHVI

14| 1308 . /2024 | 2021-22 | [D] JITENDRA BABULAL SANGHVI (E-FILING)

15| o /;Eg /2024 |2013-2014  [A] DIMPLE MANOJ SANGHV

16| r /i:; /2004 | 2014-2015 | [A] DIMPLE MANO] SANGHVI

17| 1378, {L’g /2024 | 20152016 | [A] DIMPLE MANO) SANGHVI

18] 4300 /;:’5 /2024 | 2016-2017 | [A] DIMPLE MANO) SANGHVI

19| 1350 i;g/zoz 4 |2017-2018 | [A] DIMPLE MANO] SANGHVI

20| 13g1, ﬁl\;’g 12024 |2021-2022 | [A] DIMPLE MANOJ SANGHVI

2| 1346, - 12024 | 2021-22 | [D] RATNAMANI TECHNO CASTS PRIVATE LIMITED | |

\

2| o ﬂi%/zom 07122 F[IE%NRé\)TNATRIS PHARMACEUTICALS PRIVATE LIMITEK !‘(q}ET; j% o
23| 1305 NN 12024 | 2021-22 | [D] TULSI CORP angfﬁT ﬁ@lijm

INCOME TAX APPELLATE TRIRIIN 2
REHETENE FARMEDARAD



CAUSE LIST OF C BENCH FOR 10-MARCH-2026 (TUESDAY)

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A\S,Zr:rt' Assessee Name Remarks

241 175 ;AD /024 | 2011712 | [A] VINIT AJITBHAI SHAH

25| g ;E’E /024 | 2012-13 | [A] VINIT AJITBHAI SHAH

2% | . /Iglf‘%sl)z’gm 2017-18 | [D] PRAKASHCHANDRA DHIRAJLAL DOSHI (E-FILING)

27 [ITA 317/AHD/2025| 2014-15 |[A] PALM VIEW DEVELOPERS

28 |ITA 622/AHD/2025| 2021-22 |[A] DLH DEVELOPERS

29 |ITA 772/AHD/2025| 2023-24 | [A] FILTER CONCEPT PRIVATE LIMITED

30 |ITA 826/AHD/2025| 2017-18 |[A] DEVABHAI MEPABHAI MER

31 |ITA 926/AHD/2025| 2017-18 | [A] RASNA PRIVATE LIMITED

32 |[TA 9%6/AHD/2025 2021-22 | [A] MUSTUFAMIYA HUSSAINMIYA SHAIKH

3| 100 #\Lﬁ /2025 | 2018-19 | [A] KUNAL ARVINDBHAI PATEL

34| 106 /iﬂ'g /2025 | 2018-19 | [A] PARTH BUILDCON

35| 11 s /2025 | 2017-18 | [A] ABHISHEK INVESTMENTS PRIVATE LIMITED

36 | 196 /;E’; /2025 | 2017-18 | [D] ABHISHEK INVESTMENTS PRIVATE LIMITED (E-FILING)

37| 1165 ﬂ; /2025 | 2014-15 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED

38 1166/;;:‘0[; /2025 | 2015-16 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED

i TTA 201516 | D] GUIARAT STATE PETROLEUM CORPORATION LIMITED (-
| 1249/AHD/2025 FILING)

» A | ,014.45 |[D] GUARAT STATE PETROLEUM CORPORATION LIMITED (E-

1254/AHD/2025 FILING)
S /;EAD /2025 | 2020-21 | [A] SATYEN VDAY KOTHARI
a2, 669/{':% /2025 | 2017-18 | [D]B NANT A

i 3 _
SSicTAM s
AL STt Ragistran]
i em@%; Mfrﬂizmﬁ
.FNC:'}I‘\/Z’: 'rﬂ\{’ _,t\.:bir: v a_r: : §

St I [T

CTERZETE /Al MEDABAD

WAL



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR0O1

Srl | Appeal Number Ai:'_:rt' Assessee Name Remarks
1 |ITA 378/AHD/2024) 2016-2017 | [A] SUNIL BOTHRA (E-FILING)
2 |ITA 379/AHD/2024| 2017-2018 | [A] SUNIL BOTHRA (E-FILING)
IT(SS)A ]
3| 34 JAHD/2025 | 2019-20 | [D] RAKESHKUMAR JAYANTILAL PATEL
4 | CO 92/AHD/2025 | 2019-20 |[A] RAKESHKUMAR JAYANTILAL PATEL
IT(SS)A ]
51 59 /AHD/2025 | 2019-20 | [D] KRUPESH JAYANTILAL PATEL
6 | CO67/AHD/2025 | 2019-20 |[A] KRUPESH JAYANTILAL PATEL
IT(SS)A ]
7| 155 /AHD/2025 | 2013-14 | [A] RITABEN SHAILESHKUMAR SHAH
8 IT(S5)A 2014-15 | [A] RITABEN SHAILESHKUMAR SHAH
126/AHD/2025
9 IT(SS)A 2015-16 | [A] RITABEN SHAILESHKUMAR SHAH
127/AHD/2025 :
IT(SS)A i
10| 0 /AHD/2025 | 2016-17 | [A] RITABEN SHAILESHKUMAR SHAH
11 |ITA 631/AHD/2025 2013-14 |[A] ANILKUMAR VISHRAM SINGH
ITA
12| o /AHD/2025 | 2014-15 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
ITA
131 1363/HD /2025 | 2015-16 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
ITA -
14| 1364/AHD /2025 | 2016-17 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
ITA
15| {63 JAHD/2025 | 2018-19 [ [A] MAHENDRABHAI KHUSHALBHAI PATEL
" ITA
16 | 1781 /AHD/2025 | 2017-18 |[A] OM AUTO FINANCE CONSULT
ITA
17 | 1g7a /AHD/2025 | 2019-20 | [A] TIMBA MUVADI DUDH MANDALT
ITA
18| 2451/AHD /2025 | 2017-18 | [A] RINKESHKUMAR LALBHAI PATEL
ITA
19| ey /AHD/2025 | 2013-14 | [D] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED
ITA
20 | 5e0g /AHD/2025 | 2014-15 | [D] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED
s\
eyt
%{l/—:rwm YT
SSISTANT REGISTRALR
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
=Pt TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number A:::’:‘ Assessee Name Remarks
1], ITESA 2009-10 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
14/AHD/2021 )
TSS)A ] _
2 | 15/aHD/2001 | 2010-11 | [A] LATE VIKAS A SHAH(BY HIS WIFE L/H CHHAYA VIAS SHAH)
IT(S5)A ]
3 | 16/AHD/2021 | 201112 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
IT(SS)A ]
* | 17/AHD/2021 | 2012-13 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
5 IT(SS)A 2009-10 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H SMT.CHHAYA VIKAS
| 18/aHD/2021 SHAH)
) IT(SS)A 2011-12 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
19/AHD/2021 SHAH) -
; I(S5)A 2012-13 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
20/AHD/2021 SHAH) |
8 [ITA 14/AND/2021 | 2013-14 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
o | 17A 19/AHD/2021 | 2013.14 S[I-?E\HL?TE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
ITA
101 1091/AHD/2024 | 2008-09 | [A] BRUESH SUKHDEV PATEL
ITA -
11| 1760/AHD/2025 | 2015-16 | [A] KOMAL SHUKLA
ITA .
12| 5280/aHD/2005 | 2015-16 | [D] BHARATBHAI BHAGWANDAS SONI
A\
A P T
SEISTANT RECISTRA
i

wAsslstant Registrar
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INCOME Tax APPEDGTMar:2026]
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE 'SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER-

PART HEARD MATTERS

Sr

Appeal Number

AY.

Assessee

| Bench

Remarks

ITA [2371|AHD[2025

2020-21

[A] SHIVBABA STEEL

/ﬁwvm}v

W&%‘ oo r
ASSISTANT REGIST!

ST SGen
VAKX APPELLAT URAL:

INCORIE

INC COME TAX APPELLATE TRIBUNAL AHMEDABAD

‘ CAUSE LIST OF PART HEARD MATTERS,
FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE SH RI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

- PART HEARD MATTERS

Sr

Appedl Number

AY.

Assessee

Bench

Remarks

2020-21

[A] SHIVBABA STEEL

ITA |2371|AHD 2025
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD =

CAUSE LIST OF D BENCH FOR

. BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249.7680

IN COURT ROOM 2

09-MARCH-2026 (MONDAY)

PASSWORD: CRO2

-06-Mar:2026

Srl’| Appeal Number A\s’smt. ‘Assessee Name | Remarks
1 - Year .
1 |ITA 555/AHD/20_17 2012-13 | [A] KLOECKNER DESMA MACHINERY P. LTD.
ITA '
2 2322/AHD/2017 2013-14 |[D] KLOECKNER DESMA MACHINERY PVT, LTD.
s iTA - : :
3 2579/AHD/2017 2013-14 |[A] KLOECKNER DESMA MACHINERY PVT. LTD.
4 |ITA 449/AHD/2023 2013-14 | [A] ONTIME TRADING VPVT. LIMITED
5 |ITA450/AHD/2023{ 2014-15 [A] ONTIME TRADING PVT, LIMITED
6 |ITA453/AHD/2024| 2013-14 [A] ONTIME TRADING PVT, LIMITED
7 |ITA 454/AHD/2024 2014-15 [A]-ONTIME. TRADING PVT, LUMITED
ITA . ' -
8 1932/AHD/2024 2012-13 [A] KAMALKUMAR RAMANBHAIL PATEL
IT(SS)A 3 :
9 95/ AHD/2025 2018-19 [D] UBAIDULLA SULEMAN KOTHI
IT(SS)A ] ' A
10  96/AHD/2025 2019-20 ‘ (D] UBAIDULLA SULEMAN KOTHI '
11 }ITA 609/AHD/2025 2017-18 . | [A] THE RAMPUR PEOPLES CO.OP. CREDIT SOCIETY LTD.
12 |ITA 791/AHD/2025 2018-19 {[A] SAJAN OVERSEAS PVT. LTD.
13 [ITA 939/AHD/2025| 2018-19 [D] SAJAN OVERSEAS PRIVATE LIMITED
ITA | e ' : :
14. 1044/AHD/2025 2018-19 [D] TANISHQ SHIP RECYCLING PRI\{ATE LIMITED
- ITA ' :
15_ 1702/AHD/2025 2017-18_ [A] JAYANTILAL AMULAKHBHAI SHAH
- ITA IE :
16 1897/AHD/2025 2017-18 | [D] JAYANTILAL AMULAKHBHAI SHAH
‘ CITA ' : . o
17. 2212/AHD/2025 | 2017-18 |[D] HAZIRA PORT PRIVATE LIMITED
CITA - _
18 2305/AHD/2025 2017-18 |([D] HAZIRA PORT PRIVATE LIMIT. ED_
iTA ; : :
19 2222/AHD/2025 2020_—21 [A] SHREE SWATI TEXDYES PVT. LTD.
- ~ :
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 10-MARCH-2026 (TUESDAY)

' BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

srl | Appeal Number A\f::}f. :Assessee Name Remarks
1 |mmA 393/AHD/2023 2018-19 | [A] ZYDUS LIFESCIENCES LTD.

2 [ITA626/AHD/2025( 2020-21 | [A] ZYDUS LIFESCIENCES LTD.

3 |TTA627/AHD/2025| 2021-22 | [A] ZYDUS LIFESCIENCES LTD.

il g /%%5})2%2 4| 2021-22 | [A] SHRI CHAMPAKLAL NARAYANLAL PRAJAPATI

5 |ITA588/AHD/2024| 2021-22 | [A] NARAYANLAL BHANAJ PRAJAPATT |

6| 1787, o 12005 | 2012:13 Lag GUJAMT STATE FERTILIZERS & CHEMICALS LTD.

71 1861/ ;;‘; /2025 | 2012-13 | [D] GUIARAT STATE FERTILIZERS & CHEMICALS LIMi_TED

8 | im ’ ;;”[‘) 12025 2013-14 | [A] GUIARAT STATE FERTILIZERS & CHEMICALS_ LTD.

9 | Lgso/atinya0ss | 201314 |[D] GUAJART STATE FERTILIZERS & CHEMICALS LIMITED

10| jou /ﬂ[‘) /2025 | 201415 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
11| yg7) ;Lg /2025 2014-15 [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITE_D |
2| 16/ o /2025 | 201516 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRiVATE LIMITED
13| 1as/ o 12025 2015-16 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIVITED

114 1847, o /2025 | 201617 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
L R, ﬂg 12025 | 201617 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
] I ;:Ig 2025 | 2017-18 [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
l17 py A J2025 | 204718 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED

18 2050 s /2625 2023-24 | [A] VICKY DEEPAKKUMAR SHAH

19| 515y, A 2025 | 292223 | [D] AMNEAL PHARMACEUTICALS PRIVATE LIMITED

A
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

" CAUSE LIST OF D BENCH FOR 1‘1-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
' AND HON'BLE NARENDRA PRASAD SINHA ACCOUNTANT MEMBER

- CISCO WEBEX MEETING NUMBER; 2641 249 7680 PASSWORD CRO2

IN COURT-ROOM 2

Sr

Appeal Number

Assmt,
Year

Assessee Name Remarks

[TA 2002/AHD/2024

2021-22

'[A] SCHNEIDER ELECTRIC INFRASTRUCTURE LIMITED (SGM)

ITA 289/AHD/2026

2022-23

[A] SCHNEIDER ELECTRIC INFRASTRUCTURE. LIMITED (5GM)

IT(SS)A
492/AHD/2019

2017-18

[A] VAIBHAV NARESHKUMAR SHAH

ITA 148/AHD/2022

2016-17

[A] M/S. TBEA SHENYANG TRASFORMER GROl_JP COMPANY LIMITED

ITA 1435/ AHD/2024

202021

[A] HAZIRA PORT PRIVATE LIMITED

ITA 1784/AHD/2024

2018-19

[A] GHANSHYAMBHAT JASUBHAI PATEL

ITA 2138/AHD/2024

2021-22

+[A] LESSO BUILDTECH PRIVATE LIMITED -

ITA 2149/AHD/2024].

2014-15

[A] URVASHI KANUBHAI DESAT

ITA 2150/AHD/2024

2015-16

[A] URVASHI KANUBHAI DESAI

10

ITA 2151/AHD/2024

-2017-18

[A] URVASHI KANUBHAI DESAI

11

ITA 310/AHD/2025

2018-19

{A] SANJAYII SUMNJI THAKOR

12

ITA 2202/AHD/2024

2021-22

[A] NETAFIM IRRIGATION INDIA PRIVATE LIMITED

13

ITA 2007/AHD/2025

2014-15

[D] NETAFIM IRRIGATION INDIA PRIVATE LIMITED

14

ITA 383/AHD/2025

2022-23

[A] JOSHI TECHNOLOGIES INTERNATIONAL INC

15

ITA 765/AHD/2025

2012-13

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

16

ITA 766/AHD/2025

2013-14

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

17

ITA 933/AHD/2025

2013-14

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

| 18

ITA 767/AHD/2025

2014-15

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

19

ITA 768/AHD/2025

2015-16

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

20

ITA 931/AHD/2025

2014-15

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

21

ITA 932/AHD/2025

2015-16

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

22

ITA 874/AHD/2025

2019-20

[D] SAMANVAY SPARSH

23

| ITA 875/AHD/2025

'2020-21

[D] SAMANVAY SPARSH
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 AHMEDABAD

INCOME TAX APPELLATE TRIBUNAL

CAUSE LIST OF D BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL ' JUDICIAL MEMBER
AND HON' BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

IN COURT ROOM 2

Assmt,

SH | Appeal Number Year Assessee Name Remarks
1 [ITA169/AHD/2021| 2016-17 [A] SHELL 'GLOBAL SOLUTIONS INTERNATIONAL B.V (SGM)
2 |ITA333/AHD/2022| 2018-19 {A] SHELL GLOBAL SGLUTIONS INTERNATIONAL B.V.
- ITA ' X | TNT
3| 1671/AHD/2024 2020-21 | [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V.
- ITA
4 2159/AHD/2024 2021-22 | [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B. v,
' - ITA g :
5. 2299/AHD/2025 2Q22 23 [ [A] SHEL_L GLOBAL SOLUTIONS INTERNATIONA_L B.V.
- ITA ' : , ‘
6 1711/AHD/2024 2020-21 |[A] CHROMENI STEELS PRIVATE LIMITED.
ITA ' : .
7__ 2004/AHD/2024 2021-22 1{A] CHR_OMENI STEELS PRIVATE LIMITED
ITA .
8_ " 2123/AHD/2024 2021-22 | [A] ZYDUS HOSPIRA ON_COLOGY PRIVATE LIMITED.
“ITA , g - :
9 1524 /AHD/2024 202.0' 21 [ [A] ZYDUS HOSPIRA ONCOLOGY PRIVATE LIMITED
10 | ITA87/AHD/2022 '2017—1'8 [A] ZYDUS HOSPIRA ONCOLOGY PVT. LTD, .
11 ITA 54_0/AHD/2025 . 2023-24 | [A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP
12 | ITA 541/AHD/2025 | ‘2024-25 [A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP
13 ITA . 2017-18 [A] LATE PRASHANTKUMAR DILIPBHAL PATEL BY L/R TORALBEN
1006/AHD/2025 JPRASHANTKUMAR PATEL .
ITA '
14 1011/AHD/2025 2012-13. [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED
A - o
15 1012/AHDJ2025 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED
- ITA :
16_ 1013/AHD/2025 2014-15 _ [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED
T - — ‘
17 | 1323/AHD/2025 2014-15 ([A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED
ITA _ i .
18 1551/AHD/2025 2012-13 |[A] PREMIER MILL STORES CO. PVT, LTD.
19 ITA : 2016-17 [A] CHECKMATE FACILITY AND ELECTRONIC SOLUTIONS PRIVATE
1554/AHD/2025 LIMITED
ITA . ' .
20 | 1626/AHD/2025 |- 2013-14 | [A] CHECKMATE FACILITY & ELECTRONIC SOLUTIONS PVT. LTD.
ITA , - :
21 1650/AHD//2025 2013-14 |[A] SWARAJ NARBHESHANKAR PANERI
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 09-MARCH-2026 (MONDAY) .

BEFORE HON BLE SUCHITRA RAGHUNATH I(AMBLE, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER. 2642 944 0502 PASSWORD: CR03

‘Srl Appeal Number | - A$::1rt Assessee Name Remark_'s‘
1 |TTABL/AHD/2025| 2015-16 | [D] MANJULAKUMARI MAHENDRABHAI MEHTA
2 | 14ea /;L’[\) 2025 | 2017-18 | [A] YAKUBMIYA NABIMIYA BELIM
P 1489/;5%/2025 2017-18 | [A] LAXMI HYDROCOLLOIDS
41 10, o 2025 | 201718 |[A] SACHINKUMAR NANDKISHOR GAUTAM
5| erarimaeas | 2017718 [TA] REKHA GOPAKUMAR NAIR
6 | Huss/ s j2005 | 201920 | [A] KANAL SANATKUMAR RAVAL
7| 516 ﬂf\;’; /'2025 | 201213 | [A] GOVINDBHAL . PATEL, HUF
I b /o025 | 202021 | [A] ABDULHAKK ADAMBHAI RANGUNI
s, 17§ y ;L‘g j2005 | 2017-18 | [A] PUNAMBHAI MERAJBHAT RABART
10| 108 s 2025 | 201819 |[A] 1SCON HEIGH‘_TS OWNERS AS_SOC‘IATION
11 .2231 p ,i;% 12025 1201920 | [A] DEEPAK BABULAL KHANDALA
12| 5 o 12025 12019-20 | [A] BHAGWANBHAIL KARSHANBHA PATEL
13 2250/ ;;’; /2035 | 2022:23 | {A] DHARTI FOUNDATION
14 . //11\5/1;/2025 201314 | [A] MONARK RAJESHBHAI PATEL
15 | 2263 /;L’; /2005 | 201819 | [D] BHAVIN SURYAKANTBHAL PARIKH HUF
16| s73/ ﬂlu??)/zozs‘ 2017:18 | [A] JITEN DINESHCHANDEA MASHAR
17 26312 s /2025 | 2020-21 | [A] RONAKKUMAR DIPAKBHAT SHAH
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 10- MARCH 2026 (TUESDAY)

BEFORE HON BLE SUCHITRA RAGHUNATH KAMBLE ‘JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD CRO3

- IN COURT ROOM 3

srl Appeal Number Assmt, Assessee Name Remarks
Year .
1 |ITA 1281/AHD/2025| 2011-12 |[A] HIRALAL DARGAJI PRAJAPATI
2 |ITA 1282/AHD/2025| 2011-12 | [A] HIRALAL DARGAI PRAJAPATI
3 {ITA 1283/AHD/2025| 2012-13 |[A] HIRALAL DARGAJI PRAJAPATI
4 |[TA 1284/AHD/2025| 201213 |[A] HIRALAL DARGAJI PRAJAPATI
5 |ITA 1305/AHD/2025| 2017-18 | [A] VISHNUBHAI PATEL
6 |ITA 1475/AHD/2025| 2012-13 | [A] NIMESH HASMUKHLAL SHAH
7 |TTA 1539/AHD/2025| 2019-2020 | [A] HEET RAJESH GADHIA '
8 |ITA1717/AHD/2025| 2020-21 |[A] DHAVALKUMAR NAISHADHBHAL SHAH
9 |ITA 1819/AHD/2025| 2017-18 |[A] HARIBHAI AMRABHAI BHARWAD
10 |TTA 1912/AHD/2025| 2015-16 - | [A] SAYRIBEN SURESHKUMAR MEHTA
11 |ITA 2262/AHD/2025]* 2019-20 | [A] SANKETKUMAR JAYANTILAL THAKKAR
12 |ITA 2263/AHD/2025| 2019-20 |[A] PRASHANTKUMAR ASHOKBHAI BUWA
13 |ITA 2265/AHD/2025 202233@' [A] RATNAVEER PRECISION ENGINEERING LIMITED °
o - 2022-23 (G- : -
14 |ITA2266/AHD/2025| ) [A] RATNAVEER PRECISION ENGINEERING LIMITED
5 2022-23 (Q- , ' '
15 |TTA 2267/AHD/ 2025~ [A] RATNAVEER PRECISION ENGINEERING LIMITED
202223 (- - ' \
16 |ITA 2268/AHD/ 2025 ) [A] RATNAVEER PRECISION ENGINEERING LIMITED
17 |ITA 2269/AHD/2025 2023.'12)4'@' [A] RATNAVEER PRECISION ENGINEERING LIMITED
18 |ITA 2270/AHD/2025 2023'22)4 (@ {A] RATNAVEER PRECISION ENGINEERING LIMITED
19 |ITA 2271/AHD/2025 2023;54@’ [A] RATNAVEER PRECISION ENGINEERING LIMITED
‘ _ 2023-24 (Q- - - ‘ '
20 1ITA 2272/AHD/2025| " [A] RATNAVEER PRECISION ENGINEERING LIMITED
2024-25 (Q- ' .
2L |TTA 2273/AHD/2025| 1] [A] RATNAVEER PRECISION ENGINEERING LIMITED
: 2024-25 (Q-
22 |ITA 2274/AHD/2025| " [A] RATNAVEER PRECISION ENGINEERING LIMITED
2024-25(Q- | | '
23 |ITA 2275/AHD/2025 3 [A] RATNAVEER PRECISION ENGINEERING LIMITED
—_— 2024-25 (Q- . ‘
24 |TTA 2276/AHD/2025| " [A] RATNAVEER PRECISION ENGINEERING LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD |

CAUSE LIST OF SMC BENCH FOR 1-1--M_ARCH-2.026 (WEDNESDAY}_

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

S‘l."l Appeal Number Aizr:rt Assessee Name : : ‘ Remarks

1| co1/aHDj2026 2018-19 | [A] VAJUBHAI HARJIBHAI PANCHAL
2 |ITA1885/AHD/2025| 2021-22 | [A] SHREE RADHA MADHAV GAU SEVA CHARITABLE TRUST
3 [ITA 1994/AHD/2025| 2014-15 | [A] GABHAWALA SHAILESHKUMAR CHAMPAKLAL

4 |ITA1995/AHD/2025| 2014-15 | [A] GABHAWALA SHATLESHKUMAR CHAMPAKLAL

5 |ITA2156/AHD/2025! 2019-20 | [A] ANIL KUMAR BAYATI -

6 |ITA2164/AHD/2025| 201920 |[A] VINODCHANDRA CHIMANLAL BAROT

7 [T 2278/AHD/2025 201516 | [A] BALAKRISHNAN NAGARATH

8 ITTA2279/AHD/2025| 2018-19 | [A] MANISH OMPRAKASH AGARWAL

9 |[TA 2287/AHD/2025| 201516 | [A] KIRANKUMAR JAYANTILAL MALA

10 |ITA 2289/AHD/2025] 2017-18 | [A] AATMIYA TNDANE

11 |ITA 2298/AHD/2025| 2017-18 | [A] SHREE STYLE CHECK

12 |ITA 2301/AHD/2025| 2018-19 | [A] DILIPKUMAR BHIKHABHAI THAKKAR

13 (ITA 2302/AHD/2025| 2018-19 | [A] DILIPKUMAR BHIKHABHAI THAKKAR

14 TTA2310/AHD/2025| 2018 | [D] VAJUBHAT HARJIBHAT PANCHAL

15 |ITA 2480/AHD/2025| 2017-18 | {A] ASHISH CREDIT AND SUPPLY SAHAKARI MANDL LTD.
16 |ITA 2493/AHD/2025] 201920 | [A] ASHISH KAMLESHKUMAR SHAH, HUF

17 { ITA 156/AHD/2026 | 201920 | [A] AIMING HOSPITALITY LLP

18 | ITA 158/AHD/2026 | 2012-13

[A] JYOTIBEN ANILKUMAR MEHTA

/w/wz/”v
ma'esw*‘zw '

SS!STAF’“;A fi.‘fa tR3gistrar;
ST ST 026' 2413 7. 2024

M\If‘“nnr‘ iR ;n-u-,g: .5
!.IL. iﬁl"irLJisi-‘;,.

- TR /Am‘ EDABAD



Page 1 of 1

INCOME TAX I__\.PPE‘LLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON' BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWbRD:_CR03'

S| I:E:;iaelr As::‘rt' Assessee Name Remarks -
1| 4y /53/2025 2012-13 | [A] AHMEDABAD STRIPS PRIVATE LIMITED
2 2'516/{;’; 2025 | 202021 | [A] DILIPBHA RANCHHODBHAI PATEL
3| 2534/ i;:g/zo'zs‘ 2019-20 | [A] KARSANBHAT NATVARLAL RAVAT
4 2531/;‘3/2025 2014-15 | [A] DILIP CHANDRA MUDULE
5 2547/3_"%/2025 2020-21 | [A] CHHAGANLAL BHIMABHAL DANGODARA
6 2548/5_@)/2-025 2021-22 | [A] CHHAGANLAL_BHIMABHAI DANGODARA
7 5551/;};/2025 2022-23 | [A] VRAJ VISHWA PUBLIC CHARITABLE TRUST
; TTA 2019-20 | [A] SATYAM VISHINDAS MATREJA LEGAL HEIR OF LATE
2552/AHD/2025 VISHINDAS JETHANAND MATREJA
9 2555/3{‘3/2025 201516 | [A] ARIFBHAL IKBALBHAI MARA
10/ 5ose/any205 | 201718 | [A] ASHWINKUMAR SHANKARLAL PATEL (HUF)
11 2559'/AHHAS/2025 2015-2016| [A] RAJIV LAXMAN DALAL HUF
112 162/AE§/2026 2019-20 | [A] PARIN SHAH
13 166/;;322026 2012-13 | [A] MONARK RAJESHBHAI PATEL
14 172/AH§/2026 2017-18 | [A] GOPAL SUBHASHCHANDRA SONI
150 17_3/AII:II-§/2026- 2019-20 | [A] ABHINAY MRADULKUMAR KULSHRESHTHA
16 17%{{3/2026 2019-20 | [A] ABHINA'_V MRADULKUMAR KULSHRESHTHA
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